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12.30 hrs.
PAPERS LAID ON THE TABLE

REPORTS OF WORKING GROUPS
ON “FISCAL AND FINANCIAL
INCENTIVES FOR STARTING

INDUSTRIES IN BACKWARD
AREAS™ AND *‘IDENTIFICA-
TION OF BACKWARD
AREAS”

THE DEPUTY MINISTER (SHRI-
MATI NANDINI SATPATHY): On
behall of Shrimatl Indira Gandhi, T beg to
ly on the Tablea copy each of the
following reports :—

(1) Report of the Working Group
on “Fiscals and Financial Incen-
tives for Starting Industries in
Backward Areas,”

(2) Report of the Working Group
on “Identification of Backward
Areas,”

[Ptaced in Library See No. LT—
1138/69.)

CINEMATOGRAPH (CENSORSHIP)
SeEcoND AMENDMENT RULES

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI I.K. GUIJRAL): On
behalf of Shri Satya MNarain Sinha.)
I beg to lay on the Table a copy of
the Cinematograph (Censorship) Second
Amendment Rules, 1969. published in
Notification No, G.S. R. 1011 (English)
version) and G. 8. R. 1012 (Hindi version)
in Gazette of India dated the 26th April,
1969, under sub-section (3) of Section 8 of
the Cinematograph Act, 1958. [Placed in
Library. See No. LT—1139/69.]

REPORT OF COMMITTEE OF MEMBERS
OF PARLIAMENT RE : PARLIANENT
SESSION IN THE SOUTH

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING

(Minutes)

AND TRANSPORT (SHRI RAGHURA-

MATAH) : Ibegtolay on the Table a -
copy of the Report of the Committee of

Members of Parliament regarding Parlia-

ment Session in the South. [Placed in

Library. See No. LT—1140/69]

—_—

CERTIFIED ACCOUNTS OF COFFEE
BOARP AND AUDIT REPORT THEREON
NOTIFICATION UNDER ESSENTIAL
COMMODITIEE ACT

#3firw sarare aw gfe s ¥ gw-
wor (st W<t Tw dEw) 0 arsae WE-
zg, & frefefan o arqzs o w@ar
g

(1) wTe &1E & v 1967-68 F -
forg && Y uF gfa, a=r 9% 9T F&w
g wfrdew | [qrasea § T e
aan | ¥feg gear LT—1141/69]

(2) (o) smaers sy afafrm,
1955 = gr<r 3 & IUaqr (6) F o
gt wvr (fraeror) dre swre ek,
1968 3 oF wfy (fawt @ar wislt G-
<o) oY feis 24 g, 1968 F g ¥
Tore ¥ sfagee gear THo Wto 2694
# wrfrg g A o

(2Y) swdsm afw- gaar 1 gaT-929
g7 @ ¥ gu fawwa & w107 @i A
o faazor

gqreen 8 T oo mar o afeq
e LT—1142/69]

12.31 hrs

COMMITTEE ON ABSENCE OF
MEMBERS FROM SITTINGS
OF THE HOUSE MINUTES

SHRIMATI SHARDA MUKERJEE (Ratn-
agiri): I beg to lay oo the Table Minutes of



